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NOTIFICATION
The 19th September, 2023

No. LGL 83/2017/143.— The following Act of the Assam Legislative Assembly

which reccived the assent of the Governor of Assam on 18th September, 2023 is hereby

published for general information.

ASSAM ACT NO. XLVI OF 2023

(Received the assent of the Governor on 18th September, 2023)
THE ASSAM APPROPRIATION (No. XLVI) ACT, 2023
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year, 2023-24.

AN
ACT

lto avthorise payment and appropriation of cerlain further sums from and out of the Consolidated Fund of the Stale of Assam for the services of the Financial

|82 it enacted by the Assam Legistalive Assembly in the Seventy-fourth Year of the Repubic of India as follows:-

Shert title 1. This Act mey be cabed the Assam Appropriation (No. XVI) Adt, 2023.
Withdrawal of 2. From and ot of the Consolidated Fund of the State of Assam there may be paid and applied sums nol exceeding those
Rs 6231,38,13,000.00 from and  specified in eolumn {3) of the Schedule amounting in the aggregate to the sum of Rupees Six Thousand Two Hundred andl
out of the Consolidated Fund  Thirty One Crore Thirty Eight Lakh Thifteen Thousand towards defraying the several charges which will come in course of
of the State of Assam forthe  payment during the financial year 2023-24 in respect of the services specified in column {2) of the Schadule.
financial year, 2023-24
Appraptiation . . .
3. The sums authorised to be withdrawn from and out of the Cornsehdaled Fund of the Stale of Assam by this Act shall be
appropriated for the services and purposes expressed in the Schedvule in retation to the said year ending on the Thirly First
day of March, 2024, :
THE SCHEDULE
{ See Sections 2 and 3)
)] [2 3
Grant No f Sums Not Exceeding
Appropriation Services and Purposes Voted by the Charged on the Total
Rs. Rs. Rs.
2 Head of State Rwe@e 0.00 2000000.00 2000000.00
Capital 0.00 1000000.00 1000000.00
3 Administration of Justice Revenue 383180000.0¢ 000 383190000.00
Capital 47547000.00 0.60 47547000.00
4 Elections Revenue 1758998000.00 0.00 1758998000.00
9 Transport Services Revenue §3275000.00 ¢.00 93279000.00|
Capital 118102000.00 0.00 118102000.00)
1 (Generat Administration (Secretarial and Revenue, 797500000.00 0.00 797500000.00'
12 General Administralion (District and Sub- Revenue 593505000.00 0.00 593505000.00]
14 Police Revenue 50000000.00 0.00 50000000.00l
Capital 3763600000.00 0.00 3763600000.00
18 Fire & Emergency Services Revenue 1000.00 0.00 1000.00:
19 Vigilanca Commission & Others and Social Revenug 180837000.00 0.00 180837000.00]
R i ) L .
21 (Guest Houses, Govemment Hostels m"_ue H100.0 .00 341400000
Capital 984100000 0.00) 9841000.00
» Administrative Training Reven_ue 228000.00 0.0GI 228000.00
Capital 3413000.00 0.00 3413000.00
% Miscelianeous General Services & others Revenue 7807000000.00 0.00 7807000006.00
) Revenue 1227393000.00 0.00 1227393000.00
26 Education {Higher) .
Capital 306653000.00 0.00 306053000.00
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{1 12 3l
Grant NoJ Sums Not Exceeding
Appropriation Services and Purposes Voted by the Charged on the Total
Rs, Rs. Rs.
27 Art & Culture Revenue 938158000.00 0.00 9381580@.00’
. ! Revenue 3308282000.00 0.00 3308288000.00
2 Medical & Public Health
Capital 264 1488000.00 0.00 26414868000.00
3 Housing & Urban Affairs {Town and Counlry Revenue 416337060.00 0.00 416337000.00
H Housing & Urban Affairs (Municipal Revenue 774812000.00 0.00 774812000.00
3 0od § & Warehousi Revenue 238240000000 0.00 2382400000.00
T [PoodStorege & Warehousing Capita 2400000.00 0.00 240000000
O P Revenue 230534000.00 0.00 290534000.00|
irs (Plain
rbal Aflars Prai) Capial 53000 00 000 53000.00|
Revenue 7626316000.00 ¢.00 7626316000.00
39 Women & Child Development
Capital §747000.00 0.00 6747000.00]
40 Social Justice & Empowerment Revenue 32053000.00 000 32053000.00
42 Other Social Services (Weffare of Minorities & Revenue 93G0000.00 0.00 §300000.00
Reverue 50000000.00 0.00 50000000.00
“ Co-Operation Capital 71300000.00 0.00 71300000.00
43 |migation Capital 3239000.00 0.00 3239000.00
55 Environment & Forest Revenue 31333000.00 0.00 31333000.00
56 Panchayat & Rural Development (Panchayat) Revenue 51385000.00 0.00 51385000.00
57 [Panchayal & Rural Developmenl (Rural Revenue 3000.00 0.00 3000.00]
. Revenue 10000000000 0.00 100000000.00]
% [industres & Commerce Capta| 212730000000 0.00 2127300000.00]
60 Coltage Industries Revenue 17816000.00 0.00 17816000.00
Revenue 209700000000 0.00 2097000000.00]
62 [ Electrici
ower (Electrlly) captall  6608472000.00 0.00 6608472000,00)
65 Tourism Caphal 18285000.00 0.00 18285000.00]
69 Science, Technolegy and Climale Change Revenue 2106500000 000 21065000.00
70 Hill Areas Capital 3000.00 0.00 3000.00
- School Education ReverTue 10915475000.00 0.00 10915475000.00
Capital 3350218000.00 0.00 3350218000.00
73 Housing & Urban Affairs {Guwahati Capital 639161000.00 6.00 639101000.00
74 Sporis & Youth Welfare Revenue 485575000.00 0.00 485575000.00
77 N.C. Hills Autonomous Council Revenue 129546000.00 0.00 129545000.00
78 Bodoland Territorial Council Revenue 18910000.00 0.00 18910000.00;
Total Revenue 42593651000.00 2000000.00 42595651000.00
Capital 19717162000.00 1000000.00 19718162000.00
Grand Total 6231,08,13.000.00 30,00,000.00 G231,38,13,000.00I

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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